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SariMamt TARKESHWAR] SINHA:
The hon. Member knows all the
problems so well that he does not
expect me to answer it.

Surr BABUBHA] M. CHINAI: Mr.
Chairman, this is not the way a
Member expects reply from the hon.
Minister.

Mgr. CHAIRMAN: It was a compli-
ment she paid.

Surr BABUBHAI M. CHINAIL: It
is not a compliment. In view of the
fact that the hon. Minister has said
that there are several other factors
which might have contributed tp this
type of climate, the House is entitled
to know what are the other factors
according to the hon. Minister and
we would be very glag to know
what are the factors which the hon.
Minister would like to give to this
House.

SarimaTi TARKESHWARI SINHA!
Do you expect me, Sir, {0 answer this
long question?

Mgr. CHAIRMAN: You have already
given a long reply to the previous
question.

SurivMaT TARKESHWARI SINHA:
Chinese aggression and so many affer
effects of Chinese aggression. All
these factorg have to be taken into
consideration when we really look
into this problem. What I said in
my answer, when the hon, Member
asked whether it is the Super Profits
Tax that has made capital shy, is that
this problem is so complicated that it
cannot be an answer that Super pro-
fits has been the only reason why
capital has become shy and I would
not be a party to accepting that.

Syrr NIREN GHOSH: May 1 know
whether the aceruals from the Super
Profits Tax are proceeding or are
coming according to the expectations
of the Government or is it less?

SurmmatTt TARKESHWARI SINHA:
This tax has just been levied and the

[ RAJYA SABHA ]

to Questions 3612

quantum of the return under the:
Super Profits Tax wil] only be known
after the close of the year when the
other taxes are paid. But I see no-
reason why it shoulq not come pro-
portionately.
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+[REPORT oOF THE COMMIITEE ON’
DiSPERSAL OF INDUSTRIES

*525. Surt B. N. BHARGAVA:
Will the Minister of INDUSTRY be
pleased to refer to the answer given
io Unstarred Question No, 20 in the
Rajya Sabha on the 25th TFebruary.
1963 and state the decisions taken by
Government on the recommendations
of the Committee on Dispersal of In-
custries?]
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+[THE MINISTER or INDUSTRY
(SR N. KANUNGO): The recommen-
dations of the Committee are still
under the consideration of Govern-
ment. The International Perspective
Planning Team whose report has been
recently -eceived have also examined

t[ ] English translation.
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the question of dispersal of Industries
and have made some recommenda-
tions. Both the sets of recommenda-
tions are now under the examination
of Government.]
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Smrt N. SRI RAMA REDDY: 1
would like to know, according to the
reports submitted to the Government
by these two agencies, whether more
imbalance with regard to the dispersal
of industries is existing 1n the coun-
try at the present moment and, if so,
which is the State which is most hard
hit in this respect?

Surt N. KANUNGO: The country
is so vast that there is bound to be
imbalance any time on any matter.

SuriMATI DEVAKI GOPIDAS: May
I know, Sir, what is the position of
Kerala in this regard?

Surr N, KANUNGO: Kerala is per-
haps better served than many other
States.

Surr T. S. AVINASHILINGAM
CHETTIAR: In view of the fact that
this is a very important matter, may
I know whether the conclusions of the
Government on-these reports will be
placed on the Table of the House and
circulated to Members?
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Surt N, KANUNGO: I will think
over it, I cannot give an assurance
about that,

Surr M. RUTHNASWAMY: May we
know whether the report aboui the
dispersal of industries will be made
available to us?

Mr. CHAIRMAN: That was the
question of Mr. Avinashilingam Chet-
tiar.

Surt N. KANUNGO: It wil] pe pub-
lished but it will not be circulated.
Copies will be available in the Lib-
rary of Parliament.

Surt T. S. AVINASHILINGAM
CHETTIAR: What I wanted to know
was the conclusions of the Govern-
ment on the report. They may be
circulated to the Members, it - being
such a very important thing.

Mr, CHAIRMAN: You put a ques-
tion and he has given the reply. They
are thinking at present of placing it
on the Table of the House.

SHRI SONUSING DHANSING-
PATIL: May I konw whether one of
the terms of the Committee was that
the industries were not located in the
rural areas but were concentrated in
the urban areas?

Surrt N. KANUNGO: Both the Com-
mittees’ references are only confined
to small industries and not all indus-
tries. The Internationa] Committee’s
references are much wider,

Suri J, S. PILLAL: May I know
who are the members of the Com-
mittee?

Suart N. KANUNGO: The first one
was presided over by the joint secre-
tary of the Ministry of Commerce and
Industry and had some officers as
members. Regarding the Interna-
tional Team, I have not got the list
of names.

Szarr NIREN GHOSH: The south-
ern States have a grievance that the
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location of industries 1s not Deing
considered in that part of the country.
May I konw whether the Committee
has considered this question and made
any recommeadations in this regard?

Surr N. KANUNGO: 1 have al-
ready replied that the references of
this Committee were only regarding
small-scale industries and not all in-
dustries.

Surt AKBAR ALl KHAN: May 1
know the reason why the reports are
not placed on the Table of the House,
especially the first report which I
presume was given in 19617

Sarr N. KANUNGO: These are
more or less administrative reports, and
to lay it on the Table of the House
means heavy expenses because it re-
quires the printing of 4000 copies.

DROP IN COLLECTIONS UNDER SMALL
SAVINGS SCHEME

*526. SRt ANSARUDDIN AHMAD:
Will the Minister of FINANCE De
pleased to state:

(a) whether it is a fact that collec-
tions under various Small Savings
Schemes have fallen from Rs. 877
crores in 1961-62 to Rs. 60'07 crores
in 1962-83;

(b) the causes which have led to
this fall; and

(¢) the collections, Statewise, re-
ceived under wvarious Small Savings
Schemes in the two years referred to
above?

Tee DEPUTY MINISTER IN THE
MINISTRY ofF FINANCE (SHRIMATI
TARKESHWARI SINHA): (a) The net
collections fell from Rs. 87.8 crores
in 1961-62 te Rs. 77 crores approxi-
mately in 1962-63.

(b) The fall occurred only in Post
Office Savings Bank deposits, As
these deposits are repayable at call,
they are always subject to wide
fluctuations.
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(c) A statement is laid on the
Table of the Sabha.

STATEMENT

Statewise Small Savings collections
during the years 1961-62 and 1962-63

(In crores of Rs.)

Name of State 1961-62 1962-63
Andhra Pradesh 2:70 034
Assam 430 379
Bihar . . 757 7-10
Gujarat . . 9-08 2-46
Jammu and Kashmir 085 0-31
Kerala 1-68 075
Madras . 234 16
Maghya Predesh 272 2-12
Maharashtra 18- 52 2021
Mysore , 251 2-08
Orissa . 2%08 2-55
Punjab . 4-68 2+27
Rajasthan . . 1-12 0-38
Uttar Pradesh . 1278 7-31
West Bengal . 1167 13:31
Delhi and other Union

territories, Base Post
QOffices, etc. 3-20 3-15§
TotAL 87-80 69-10
(@) &

(a) Includes an amount of Rs, 9.02
crores on account of interest on Post
Office Savings Bank Deposits.

(b) Figures are provisional and ex-
clude interest on Post Office Savings
Bank Deposits, amounting nearly to
Rs. 8 crores the State-wise distribu-
tion of which is not yet available,

Surt ANSARUDDIN AHMAD: It
appears that the fall in Small Savings
income is not so large as reported in
the newspapers but still the fall is
very substantial and is to the tune of



